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Hotline facility for elderly persons

563. SHRI ANUBHAV MOHANTY: Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

{a) whether providing hotline facility for communication to lonely elderly
persons, particularly women, will be considered to contact police and hospitals, during

distress or otherwise;

{b) if so, whether it would be possible to provide such facility free of cost
or at minimal charges; and

{c) if not, the charges for providing hotline facility to such people?

THE MINISTER OF COMMUNICATIONS AND INFORMATION TECHNOLOGY
{SHRI RAVI SHANKAR PRASAD): (a) No such proposal 1s under consideration.

{b) and {c¢) Do not arise in view of (a).
Facilities to senior citizens in telecom services

564, SHRI DHIRAJ PRASAD SAHU: Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

{a) whether any facilities in telecom services have been provided by Mahanagar
Telephone Nigam Limited (MTNL) and Bharat Sanchar Nigam Limited (BSNL) to

senior citizens in the country, if so, the details thereof;

(b) whether Government has any plan to bring down the qualifying age of
senior citizens for availing the facilities; and

{c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS AND INFORMATION TECHNOLOGY
{SHRI RAVI SHANKAR PRASAD): (a) Bharat Sanchar Nigam Limited has reported
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that senior citizens of the age of 65 years and above are exempted from registration
charges of ¥ 300/-for registration of landline telephone connection. Mahanagar
Telephone Nigam Limited (MTNL) has reported that concession of 253% in installation
charges and monthly fixed charges for landline connections 1s given in senior citizen

category under Plan-250.

{(b) and (c) At present, there is no proposal under consideration of BSNL and
MTNL to bring down the qualifying age of senior citizens for availing the facilities

of telecom services.
Expansion of telephone and mobile connections by MTNL and BSNL

565. SHRI DHIRAT PRASAD SAHU: Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

{a) whether the services of telephone/mobile connections provided by Mahanagar
Telephone Nigam Limited (MTNL)/Bharat Sanchar Nigam Limited (BSNL) are irregular
in the country, including Jharkhand;

(b) if so, the details thereof, State-wise; and

{c) the details of the amount spent and the available additional resources for the

expansion of telephone and mobile connections in the country, including Jharkhand?

THE MINISTER OF COMMUNICATIONS AND INFORMATION TECHNOLOGY
(SHRI RAVI SHANKAR PRASAD): (a) and (b) TRAI monitors the performance of
service providers, against the quality of service (QoS) benchmarks for the various
parameters laid down by the Authority through Quality of Service Regulations, through
Performance Momnitoring Reports (PMRs) submitted by service providers.

As per the PMR for the quarter ending March, 2015, for cellular mobile
services 2G and 3G, the performance of BSNL in its service areas in respect of

parameters where the benchmarks are not complied, 1s given in Statement-I and
IT (See below).

MTNL 1s meeting the benchmarks for all the parameters in both of its service

arcas.

As per the PMR for the quarter ending March, 2015, for Basic (Wireline)
services, the performance of BSNL is not meeting the benchmark in respect of the

parameter “Point of interconnection (POI} congestion” in 2 service areas (Kerala and
Bihar including Jharkhand).

MTNL 1s not meeting the benchmark in respect of parameter “Fault incidences”
in Delhi and “Fault Repaired within 5 days” in Dellhi and Mumbai.



